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FLAT. 791(37).—ATT F TSI, AFTTOT, 90T 11, & 3, ITE< (i), &@. F.30. 107(37), e
11 SaT, 2021 H THRTAT LT TLHTL F TATALOT, 9 31T TAATY TAAT FATAT T STTEAT=AT -
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(IS 7 9, 9T=F 4 ), “TEr % €1 9%, “Hgig’ 987 S0 |
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
CORRIGENDUM
New Delhi, the 22nd February, 2021

S.0. 791(E).—In the notification of the Government of India in the Ministry of Environment, Forest and

Climate Change, published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii), vide number
S.0. 107(E), dated the 11" January, 2021,-

)] at page 0, in line 53 and 54 for “Goa” read “Maharashtra”;

(i1) at page 7, in line 4, for “Goa” read “Maharashtra”.

[F. No. J-11013/30/ 2007- IA.II (I)]
SUJIT KUMAR BAJPAYEE, Jt. Secy.
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